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The petition has been filed for approval of final tariff for (i) 400 kV Balia-
Lucknow Ckt | &ll, 400 kV Balia-Mau Ckt-I, 400 kV D/C Patna-Balia line including
associated bays at Patna and Balia (ii) 400 kV Balia-Mau Ckt-1l, 40% FSC at Lucknow
as 400 kv D/C Lucknow-Balia line (iii) 80 MVAR Bus Reactor of Biharshariff sub-station
(iv) 400 kV Lucknow-Bareilly Ckt-l & Il along with associated bays (v) 400 kv D/C
Biharshariff-Balia line Ckt-1 with associated bays (vi) 400 kV D/C Biharshariff-Balia line
Ckt-1l with associated bays under Kahalgaon Stage-Il transmission system under
Kahalgoan Stage-Il Phase-l Transmission system in Northern Region from the date of
commercial operation to 31.3.2009 after accounting of additional capitalization up to
31.3.2008.

2. Shri Gupta appearing on behalf of UPPCL and JVVNL pointed out that in
regard to 400 kV Balia-Lucknow Ckt Il and 40% FSC at Lucknow as 400 kV
D/C Lucknow-Balia line, there had been reduction in line length from 20 km to
9.12 km ( by more than 50% ) as on the date of commercial operation. He further
pointed out that in the original estimates, reduction in the cost of erection, string
and civil works including foundation was approximately 20%. In response, the
representative of the petitioner explained that for the purpose of tariff the cost
as per the actuals had been considered.

3. The Commission directed the petitioner to clarify whether one number bay
for line reactor at Lucknow sub-station was for fixed or switchable reactor.

4. The above information may be filed by the petitioner within two weeks,
duly supported by affidavit, with copy to the respondents..

5. Subject to above, Commission reserved order.
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